
Central Administrative Tribunal
Principal Bench, New Delhi

M.A.No.l 769/2006

C.P.No.8/2002

O.A.No.1014/99

Friday, this the 12^^ day of January 2007

Hon'ble Shri Shanker Raju, Member (J)
Hon'ble Smt. Neena Ranjan, Member (A)

1. Shri JP Koushik

son of Late Shri Modan La!

retired Dy. Director of Accounts (P) Delhi

2. Shri Vishwo Noth Mehro

son of lote Shri Lodho Rom

Retired Accounts Officer (P) Delhi

3. Shri Chonder Bhon Shormo

s/o Shri Lokshmi Chond

All petitioners ore residents of Delhi/New Delhi
Their oddress for service of notices is

C/o Shri Sont Lol Advocote

C-21 (b) New Multon Nogor,
Delhi-56

(By Advocote: Shri Sont Lol)

Versus

1. Shri Shyomol Ghosh, Secretory
Ministry of Communicotions,
Deptt. of Telecommunicotions
Sonchor Bhowon,

New Delhi-1

(By Advocote: Shri Sonjeev Kumor)

ORDER (ORAL)

Hon'ble Shri Shanker Raju, Member (J):

.Petitioners

f"

.Respondent

MA-1769/2006

This MA hos been filed by fhe oppliconfs to revive the CP, which

wos ploced in the sine die list vide order doted 4.4.2002. MA is

^  o I lowed. CP-8/2002 is revived.



CP-8/2002

It is stated by thie applicants thiat respondents Inave complied

with the orders of this Tribunal. As the applicants are satisfied, nothing

survives in the CP, which is accordingly dismissed. No costs.

( Neena Ranjan ) ( Shanker Raju )
Member (A) Member (J)

/sunil/


